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Ms. Nishtha Sikroria 

        
Counsel for the Respondent(s)  : Mr. Abhis Zaid, 
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Ms. Swapna Seshadri for R-2 

 

 
O R D E R 

Ms. Swapna Seshadri, Learned counsel appearing for Respondent No.2, 

seeks sometime for filing affidavit to the diagram which has already been 

submitted by the Appellant. She submits that the diagram is totally false which 

requires submission of some affidavit. The said affidavit will be filed within a 

week, namely, by 

 

27th July, 2016. 

Fixed this appeal for remaining arguments on 2nd Aug, 2016
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( T. Munikrishnaiah )      ( Justice Surendra Kumar ) 
  Technical Member               Judicial Member 
 
vt/kt        


